Minutes of Meeting of the State Executive Committee held at the
Forest Bhavan, on 3nd May, 2020

On 03/05/2020, a meeting of State Executive Committee (SEC) was held under the
Chairmanship of Chief Secretary (also Principal Secretary, PWD), Goa and the following
other members of the SEC also attended:

1. Shri Puneet Goel, Principal Secretary, Science and Technology
2. Shri S.K. Bhandari, Secretary, Transport
3. Shri Sanjay Kumar, Secretary Revenue, Member Secretary, SEC & SDMA

The SEC was briefed about the reports on Law & Order, Trucks Movement, Relief &
Shelters, and Covid Status Report (copy attached).

The other officers (as per the list Annexed), also attended the meeting as special invitees.
After deliberation on the current situation, the SEC noted and decided the following:

1. Status of COVID19: Secretary Health informed that no new Covid-19 case has been
detected after 3rd April 2020. As on date, Goa has had seven positive cases of
Covid-19, and all seven patients have recovered. After recovery, these patients were
shifted to a Quarantine facility outside the Covid Hospital, as per norms for further
quarantine. 194 tests for Covid (this includes tests done on the samples collected so
far of those who were surveyed during the House-to-House survey), were done
during the last 24 hours, on SARI/ILI patients, all of which were negative. The SEC
noted with caution that Goa had not yet faced any community transmission.

2. Secretary, Health informed that the Health department has been parallely working on
the routine immunisation programmes, various anti-malaria/dengue/chikungunya
programmes, antenatal and all other regular medical services. OPDs have started in
CHCs and PHCs and will start in District Hospitals from Tuesday. Erection of three
temporary structures is required to operationalise OPDs at GMC to comply with
MHA's direction on social distancing and safety norms. The SEC directed the MD,
GSIDC to expedite the work.

3. Secretary GAD informed that the department has issued a circular for working of
Govt establishments with all requisite safeguards. From Monday, the departments
should observe regular attendance with social distancing and safety measures.

4. The SEC discussed the movement plan for the persons who were stranded due to
lockdown. The SEC directed that the priority should be given to persons who are in
distress, as clarified by the MHA on 3rd May, 2020. Shri Kunal, the Nodal Officer,
presented the SOP and informed about the preparation made so far, especially for
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cleaning of data received from different sources for removal of duplicates, etc. The
SEC advised him to coordinate with other States for smooth movement of people.

Secretary, Health informed that she has readied a team of around 100 health workers
who would be placed at various locations as per need to take the samples of the
incoming people. Collector South to make a holding area at Fatorda stadium, which
is near the South District hospital/Hospicio.

Commissioner (Excise) informed that the liguor manufacturers have produced about
4.85 lakh liters of hand sanitisers. He further informed that the Excise department
has also issued orders to permit opening of the manufacturing units, wholesale and
retails shops subject to restricted timings (not beyond 6 pm) and after adherence of
social distancing, availability of hand sanitizers, and compulsory use of masks, etc.

Commissioner (Excise) informed that the Excise department has seized unauthorised
stock of liquor worth Rs. 81 lakhs in 26 cases booked since the lockdown began.

Secretary, Civil Supply informed that ration distribution is going on normally,
Distribution of pulses has started for all categories. At some places, lifting of stock by
FPS owners is in smaller lots due to paucity of space in that particular FPS,

Director, Panchayat informed that data collection is going on in all Panchayats. Qut of
the over 46,000 labour that was contacted by the Village Panchayats, about 90%
have expressed desire to go back to their home State. The SEC advised him to
share the data with Sh Kunal, the Nodal officer, on a regular basis.

MD, KTCL informed that 30 relief buses were operational today. The SEC decided
that use of these buses should be rationalised further as normal public transport
services are likely to resume from Monday.

Director, Education informed that the department is starting a four-day training
programme for master trainers from 5th May, who in turn will train other teachers
from 13th May. The training will equip the teachers with the latest technological tools
that would improve the learning outcomes in their classes and promote use of
e-classes.

Secretary, Agriculture informed that the agricultural activities are normal. With 12
Harvesters working in the fields, 86% harvesting is complete and sowing for
vegetables is complete in about 186 hectares (6% of usual) and is likely to pick up
gradually.

The SEC discussed the request of the private dental practitioners. In their
representation, they have submitted that they would do only emergency procedures
at the clinics wherein equipment that generates aerosols will not be used and they
would also strictly adhere to all the safety protocols. The representation further

added:;
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a. Patients will be assessed for Covid symptoms prior to appointments and also
re-assessed prior to commencement of treatment.

b. There will be an interval maintained between the completion of the patient
treated and the next patient accepted to enforce social d istancing and asepsis
at the operatory.

c. All DCI guidelines will be strictly adhered with respect to Covid19,

The SEC agreed to allow opening of the private dental clinics with the above
restrictions.

14. DMA informed that he has issued necessary orders for the opening of the markets,
with the restrictive timings as earlier directed by the SEC to ensure the compliance of
MHA's directives.

15. The Nodal Officer for Quarantine facilities informed that a total of 288 persons are
sheltered in nine quarantine facilities. He is visiting these facilities regularly.

16. IGP informed that the police have so far taken action in 3319 cases for non-wearing
of masks or spitting at public places. The SEC advised the continuation of the strict
action in this regard.

17. Secretary, Panchayat informed that Panchayats have issued 1960 permissions for
different permitted activities, on which about 5654 workers are engaged.

18. MD, KTCL raised the issue of testing and quarantining of bus drivers/cleaners after
returning to Goa after performing a duty outside the State. The SEC decided that the
testing of such drivers/cleaners shall remain compulsory, however, after testing
negative, they can resume normal duties.

Committee also conveyed to all concerned that as per MHA orders, any person violating
these containment measures or not complying with the above directions will be liable to be
proceeded against as per the provisions of Section 51 to 60 of the Disaster Management
Act, 2005, besides legal action u/s 188 of the IPC.
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Secretary, Revenue
Member Secretary, SEC & SDMA
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List of Special Invitees:
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Shri Subhash Chandra, PCCF.

Shri Daulat Hawaldar Secretary Finance.
Shri Jaspal Singh. IGP.

Shri Santosh Kumar, Add. PCCF.

Ms Nila Mohanan, Secretary, Health

Shri Amit Satija, Commissioner, Excise
Shri P. S. Reddy, Secretary, Fisheries
Shri Kunal, CEO Goa.

Shri Keshav Kumar, CCF

. Shri J. Ashok Kumar, Secretary, Tourism

. Shri Sanjay Grihar, Secretary, Panchayats.

. Shri C.R. Garg, Secretary, Law.

. Shri. Kuldeep singh Gangar. Secretary Agriculture.

- Ms Isha Khosla, Secretary, Civil Supply.

. Ms R. Menaka Collector North.

. Shri Ajit Roy Collector South.

. Shri Tarig Thomas, DMA.

- Ms. Ankita Anand Director Information Technology.

. Shri U, P. Parsekar, Principal Chief Engineer (PWD)

. Shri R. G. Keni, Chief Engineer (Electricity)

. Shri Narayan Gad, Director Panchayat

. Shri Shrikant Patil C.E. (WRD)

. Ms Meghana Shetgaonkar Director Information And Publicity.
24,
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Venancio Furtado M.D. KTCL.
Shri,. Nikhil Desai MD GTDC
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Movemaent of Trucks (Last 24 Hrs.)
Date : 02.05.2020 at 08.00 hrs 1o 03.05.2020 at 08,00 hrs (w.e.f, 31.03.2020)

INWARD OUTWARD i ;
No. of Trucks  |08:00 hes to 20:00 hrs| 2000 hrs t008:00 | Cumulstive (w.e.f 08:00 hrs to 20:00 | 20.00 hrs to 08:00 | Cumulative { wef
hrs 31.,03.2020, 0800 hrs hrs brs 1.03,2020, hrs
NORTH SOUTH NORTH | SOUTH NORTH | SOUTH NORTH | SOUTH | NORTH | SOUTH | MORTH SOU‘I’_H_
Empty 24 48 20 23 1148 1727 274 101 223 60 11357 5072 |
Rice o 3 0 2 318 494 0 0 0 0 12 30
Sugar 2 1 0 0 165 54 o 0 0 0 4 £
Pulses 3 1 2 0 527 146 2 1] 2 0 31
Milk 3 0 42 3 949 164 1 0 0 0 49 51
|vegetable 5 5 91 18 3708 543 1 a 0 [1] 40 19"
Fuel o o 0 o 35 30 0 0 3 1 20 3
LPG 6 2 1 16 214 287 3 0 5 ] 234 18
Fruit 15 5 42 13 1680 905 1 1 1 1 66 41
Eggs 0 3 3 1 37 79 0 0 0 [1] 14 o
chicken
llive/Processed) 0 0 76 o 743 2 o o 0 0 35 o
Meat
o il 0 o 0 0 i 8 0 0 0 0 0 0
Others 105 a5 122 90 5821 3012 54 59 55 110 3428 2762
Total 164 153 379 186 15507 7541 336 161 287 172 _15290 7973
Grand Total 317 565 23048 497 459 23263

DETAILS OF SUPPORT PROVIDED TO STRANDED MIGRANT POPULATION AND CTHER NEEDY PERSCNS AS ON 02/05/2020
Mame of tha State | GOA.

Name and Mobile number of State Nodal Officer for Migrant Labour and Stranded persons. Hemant Kumar, IAS.
(State Control Room ilc: 7875015991)

Hame of Humber of Number of Humber of Humber of “::\‘b'f of Remarks/ additional miormation
District | active Relief | persons housed | Food camps | persona given s "_‘“:"';:d
Camps and in Relief Camps food poegianE iy
Shelters and Shelters Industry where
they were
Govt. | NGO | Gowt. | NGO | Govt, | NGO | Govt. | NGO Wacking
1a) (=} fc) id) L] in al h) 0] n (k)
Narth 1) Dry ration provded 1c 595 persons
Goa 1 0 484 Q pB 5 37 H= ] 2] Three meats are provided (o all persons m shaltar
nomes
South 1) Dry rabon provided to 509 persons
Goa 23 Dry ration provided to 87 persons by NGO in
06 0 427 1] 68 7 1450 | 2390 Bt Talite
17 a a1 1] 76 12 1821 | 3990

Mt

1} Goa does not have any COVID-19 hotspot.

2] 11 Vegetables-on-Wheels: On trucks, vegetables are being sold in different pans of Goa.

3} 09 Fish-on-Wheels: On insulated-vans, fish is being sold in different parts of Goa.

4) 02 ATM-on-Wheels: SBI bank is running ATM-on-Wheels to disburse cash in different parts of Goa.
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PORT VID-19) ON LAW & ORD FACILITATION OF ESS IAL GO )

Date:- 03/05/2020 Time:-  20: 00 hrs (Cumulative)
TABLE 1: LAW & ORDER
Sr | State/UT Total number  |Remedial Steps taken against violati tioned|Total NumberfAction. taken on incidents of Law &|Remarks)
No. violation of Lock  |in column - 3 of Law  &lorder reported in Column — §
down/curfew orders Order
incidents
reported
7 2 -3 -4 -5 € -7
Toal  |Total vehicles| Tetal FIRs | Totl Fines
Arrests scized registered imposed
made {In Rs}

| Strict enforeerneni of the lockdown is being
it si sion by pamrolling
stall lo comply with the conditions of lockdewn

2.Appeal oo Social Media through nppropriate posters

3.Vidsu clips appeal to CitizensReligious places
aginst gatheriag
o 4. Mex with relj beads
1 | GoaTotal 1210 463 667 4084500 e
% Patrodiing has been intemified all aver Gea and
Makns have been deployed at all exit polsts.
(6. Tralfic stafT bas been deployed aloag with district
police o nakabandis
Cases:- 667
M. V. Challans:-29079
Spitting Cases:- 3937 oy
_North Goa 9894 460 202 17 1059200, -
South Goa 33789 750 261 50 3025300 =
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